
ANNEXURE-'A' 

IDGH COURT OF DELHI: NEW DELHI 
SHERSHAH ROAD. NEW DELID-ll0003 

No:... ~ LjJ.; I DHC/GAZ./G-I012018 

Dated: c)o/ogh~
I 

VACANCY CIRCULAR 

Applications are invited for filling up the post of Chairperson, Delhi Judicial Academy, 

New Delhi. As per the Administrative Directions for the purpose of recruitment, the method of 

recruitment for the post of Chairperson, Delhi Judicial Academy is as under :­

"By direct recruitment or on deputation on recommendation of the Search 
Committee constituted by the Patron-in-Chief for this purpose." 

The eligibility criteria, tenns of appointment, salary, allowances ahd other perquisites for 

the post of Ch,airperson, Delhi Judicial Academy are as under :­

"(a) A person shall not be qualified for appointment as Chainnan unless, he or 
she is, or has been, a Judge of a High Court, or is a 'distinguished Academician 
having teaching experience of not less than twenty five years as a lecturer, and 
experience as a Professor of Law of not less than seven years. 

(b) The tenn of the Chainnan shall be initially for two years which may be 
extended for another two years. The upper age limit for appointment of 
Chainnan shall be seventy years. However, in suitable cases, having regard to 
the eminence and experience of the person and subject to physical fitness and 
mental agility, the age limit of seventy years can be relaxed by Hon'ble the Chief 
Justice in consultation with the Judicial Education and Training Programme 
Committee of the High Court. 

(c) The Chainnan shall be paid salary, allowances and other perquisites as 
are admissible to the Vice Chancellor of a Central University from time to time. 

(d) Provided that in case, Chainnan would be a person who had been a Judge 
of the High Court, he shall be paid salary, allowances and other perquisites 
including sumptuary allowance as are admissible to a sitting Judge of the High 
Court." 

Applications along with the bio-data as per the attached proforma, duly filled in, a 

passport size photograph and self-attested copies of the relevant certificates/testimonials 

addressed to the Registrar General, Delhi High Court, Sher Shah Road, New Delhi-II 0503 may 
I be submitted in the Establishment Branch, Delhi High Court, New Delhi or sent by registered I 

AD post, so as to reach on or before 15-09-2018. 

1 Applications which are incomplete, unsigned and received after the due date shall be 

I rejected summarily. Only eligible and short listed candidates will be called for an interview, if 

I any, on a date to be intimated later and no T AIDA shall be paid to the candidates for the 

I purpose. 

, The vacancy circular has also been placed on. this Court's website: 

www.delhihighcourt.nic.in for easy accessibility. 

http:www.delhihighcourt.nic.in


Application format for the post ,of Chairperson in the Delhi JUdicial Academy 

i1. Name of the Applicant 
2. Father's Name 
3. Date of Birth . 
4. Age as on 01.08.2018 
5 . Address for communication 

• 6. Telephone No. 

(i) Landline with STD Code 

(ii) Mobile 
7. E-mail Address 
8. EducationlProfessional Qualification 
9. Full employment record in chronological 

order 

Declaration: 

The information furnished above is true and correct to the best of my knowledge and belief. 

(Signature of Applicant) 


